( - - BEFORE THE AJUDICATING AUTHORITY
- (NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD '

~ C.P. (1.B) No. 124/9/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon'ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

MEDABAD .

Name of the Company: ' Draft Air (Indla) Pvt Ltd.
) Asia’ Motorworks Ltd.

- Section of the Companies Act: Sectlon __9 of the Insolvenc and Bankru ta:

Code

~ S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION _SIGNATURE |

'I’rlt?:n-\ ”‘c\lkk S A.b\l . _ ?%‘T\T\OUGQ M

ORDER

: Learned Advocate Mr. TIrth Nayak present for Operatlonal Credltor/ Petltloner
' None present for Respondent |

Petltlonel‘ filed bank oertiﬁcate.-. o

It appears that notice of date of hearIng not yet served on Respondent as can be seen .
from the track report filed by the petItloner

Hence, petitioner is directed to issue fresh notice of date of hearIng by speed post
and by mail and shall file proof of serv1ce

(0

~ List the matter on 68.11.2017.

/U)—-—‘
IKKI RAVEENDRA BABU

MEMBER J UDICIAL
' MAN ORAMA KUMARI
MEMBER JUDICIAL

Dated this the 23rd day of October, 2017.




